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1 Koti Krishna Rao 04-Apr-18 1,00,000 1,00,000
MBS Purushottam 04-Apr-18 3,14,555 0 3,14,555
MBS Purushottam 04-Apr-18 73,46,064 70,31,509 3,14,555
D Shivakumar 04-Apr-18 50,00,000 0 50,00,000
HII Sight 04-Apr-18 1,34,93,978 0 1,34,93,978
K S Chakri 04-Apr-18 10,00,000 10,00,000
C Srivardhan Reddy (Rent) 04-Apr-18 2,09,000 2,09,000
C Vishnu Vardhan Reddy (Rent) 04-Apr-18 2,09,000 2,09,000
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Annexure-7

Name of the corporate debtor:Kadevi Industries Limited; Date of commencement of liquidation:     23 February 2018                                     ; List of stakeholders as on: 4 April 2018
………………………List of other stakeholders, if any (other than financial creditors and operational creditors)

(Amount in ₹)Sl. No
.
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of 
stakeholde
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Details of claim received Details of claim admitted Amount of 
contingen 
t claim


